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Banking Regulation Act to provide
for nomination facilities to account
holders, which will result in expedi-
tious payment of such balances to the
mominees,

Rate of Inflation

662, SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of FIN-
ANCE be pleased to state:

(a) whether the rate of inflation
between November, 1980 and Febr-~
uary 1981 has gone down;

(b) if so, to what extent; and

(¢) how has it helped to check the
price-rise?

THE MINISTER OF FINANCE
(SHRI R. VENKATARAMAN): (a)
to (c). The annual rate of inflation in
terms of Wholesale Price Index (1970-
71=100) decelerated from 16.3 per
cent in November 1980 to 14.7 per
cent in January 1981 (the latest avai-
lable). Thus, there has been a
moderation in infiationary pressures
in the recent months. Government
is keeping a watch on the price situa-
tion and further steps will he taken
as necessary,
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Income-Tax Raids in Gujarat

664. SHRI RAMJIBHAI MAVANI:
Will the Minister of FINANCE be
pleaser to state;

(a) whether it ig a fact that a
number of raids by Incoms Tax
Department and various agencies of
Finance Department have been made
during Ist November, 1980 to 31st
January, 1981 in Gujarat on various
businessmen,  industrialists, com-
panieg and others;

(b) if so, the reasong for conduct-
ing such unexpected raids;

(c) the name, status and details of
each person and concern where such
raids were made;

(d) the outcome of such raids;

(e) the details of black and unac-
counted money and jewellery, gold-
silver, benami accounts documents
found are seized yielded from each
one and locker sealed; and

(f) the action taken or proposed to
be taken against each one?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAI SINGH SISODIA):
(a) to (f). Information regarding
number of searches conducted by the
enforcement agencies under the
Ministry of Finance, during the pe-
riod from 1st November, 1980 to 31st
January, 1981 value of currency and
the goods seized as a result of the
searches (including those from loe-

kers) and the action taken or pro-

posed to be taken, is being collected





